
ORIGINAL IN HINDI
GOVERNMENT OF INDIA

MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION
DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO.4171

TO BE ANSWERED ON 26TH MARCH, 2025

IMPROVEMENT IN PDS

t4171. DR. ANAND KUMAR:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
be pleased to state:

(a) whether the Government is considering any other such new proposal to further improve
the Public Distribution System (PDS), as the implementation and efficiency of PDS in the

country has improved tremendously due to initiatives line digital technology, Unique
Identification Number and reduction in leakages and corruption;

(b) if so, the details thereof;

(c) whether any action has been taken against those involved in irregularities and
corruption in the PDS during the last five years and if so, the details thereof, State-wise; and

(d) whether the Government is considering to include more new food items being in the
food items distributed under PDS and if so, the details thereon

ANSWER
MINISTER OF STATE FOR MrNisTRY OF CONSUMER AFFAIRS.

FOOD & PUBLIC DISTRIBUTION
(SHRIM ATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a) & (b): The Department is implementing the Centrally Sponsored Scheme (CSS)
“Scheme for Modernization and Reforms through Technology in Public Distribution System
(SMART-PDS)” for the development and implementation of advanced integrated supply
chain software in States/UTs. At present, the SMAR’F-PDS is in development phase. The
project was started by NIC from Oclober 2024 and the application is expected to be launched
in phases from April 2025 onwards.

The SMART-PDS scheme envisages to strengthen the technology infrastructure in
Public Distribution System (PDS) in order to enable technology driven reforms and

transformative changes in the entire PDS ecosystem covering NFSA and State schemes. It
overcomes the State level technological iimitatior,s of PDS operations in all States/U'Fs in
respect of IT Hardware, Software and institutionalizes an integrated unified advanced Central
System application covering all PDS related ODerations across all States,/UTs
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(c): Targeted Public Distribution System (TPDS) governed under National Food Security

Act, 2013 (NFS A) is operated under the joint responsibility of the Central and the State/ Union
Territory (UT) Governments. The operational responsibilities for allocation of foodgrains

within the States/ UTs, identification of eligible beneficiaries families, issuance of ration cards

to them, distribution of foodgrains to eligible beneficiaries under TPDS and supervision over

and monitoring of functioning of Fair Price Shops (FPSs) etc. rest with the concerned State/
UT Governments.

Corruption in PDS is an offence committed in violation of the provisions of TPDS

(Control) Order, 2015, which is liable for penal action under the Essential Commodities Act,
1955. Thus, the Order empowers State/UT Governments to take punitive action in case of
contravention of relevant provisions of these Orders.

A Statement showing results of action taken by the State/UT Government under
relevant clause of the TPDS (Control) Order, 2015, upto 3 1/12/2024 is at Annexure.

(d): Under the National Food Security Act (NFS A), the term “foodgrains” is defined as rice,

wheat or coarse grains or any combination thereof conforming to such quality norms as may be

determined, by order, by the Central Government from time to time. At present, no proposal
for inclusion of other commodities under the NFS A is under consideration of the Government.
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Annexure

Statement showing results of action taken by the State/ UT Governments under relevant clauses
of the PDS/TPDS (Control) Orders from January, 2015 to December, 2024.
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